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(a) whether it iz necessary that
Directors, General Manager and
Manager of Chefair gshould be select-
ed from amongst the Diploma Holders
on the Hotel Lines;

(b) if so, in the case of appoint.
ment of present Directors and Genera]
Manager of the Chefair the procedure
has not been followed and the ap-
pointment of persons against these
posts were made out of the Hotel
iine; and

(c) if so, the reasons therefor and
the reaction of Government thereto?

THE MINISTER OP TOURISM AND
CIVIL AVIATION (SHRI PURUSHOT-
TAM KAUSHIK): (a) No, Sir.

{by and (c). Do not arise.

Lusses suffered by State Trading
Corporation

2318, SHRI YASHAWANT BOROLE:
‘Will the Minister of COMMERCE AND
CIVI1l. SUPPLIES AND COOPERA-
TION he pleased to state:

(a) whether State Trading Corpo-
ration is Sncurring losses continuously
on itg export business and makes
good such losses on the items import-
ed and sold in the local market;

{b) 1f so, the losses incurred dur-
ing the last two years; and

(c) steps Government propose to
iake to improve the management effi-
ciency and business dynamism of this
Corporation?

THE MINISTER OF STATE IN T'HE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA.-
TION (SITRI ARIF BEG): (a) and (b).
No, Sir. 'The STC earned over-all
trading profits on itg exporis ouring
1975-76 and 1976.77.

(c) (i) The Indian Institute of
Management, Ahmedabad, was asked
to carry out a study to suggest appro-
priate measures for streamlining and
improving the operational eficiency of
the STC and the MMTC and their
subsidiaries and the quality of service
to their clients. The Institute was

also required to make recommenda.
tiong regarding the role of these orga-
nisations in the context of the overall
national interests that ihey are sup-
posed to serve. The Insitute has since
submitted an interim report which is
under consideration of the Govern-
ment.

(ii) A Cabinet Committee consisting
of the Ministers of Commerce, Indus-
try and Steel and Mines has also been
set up to examine the organisation
and working of the STC/MMTC and
the subsidiaries of these Corporations.

Shifting of Offices of Marine Products
Export Development Authority

2319. SHRI H. L. P. SINHA: Will the
Minister of COMMERCE AND CIVIL
SUPPLIES AND ('OOPERATION be
pleased to state:

(a) whether the Marine Products
Export Development Authority shift-
ed their offices to a new building dur-
ing May, 1977;

(b) the date from which the new
building was hired and the reasons
for the inordinale delay in shifting to
the new premises and the loss incur-
red due to the new premises being
kept vacant for so long a period;

(c) the total expenditure incurrcd
for the special furnishing and parti-
tioning of the premises; and

(d) whether inspite of the landlord
offering to do brick partition free of
cost for certain rooms decorative par-
titions and panelling were got done at
exorbitant cost on single tender basis?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA.
TION (SHRI ARIF BEG): (a) No, Sir.
The Marine Products Development
Authorily shifted their olfice to the
new building in April, 1877,

(bj to (d). According to information
received from the Authority, the new
building was hired from 15th February,
1977. Minimum time was taken in
shifting which was necessitated due to
parlitivn work, shifting of PABX by
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Post and Telegraph Department, elec.
trification and installation of Data pro-
cessing equipment ete. These work
could commence only after the build-
ing was hired. As such no loss was
incurred on this account.

No special furnishing was done. The
total cost of furnishing and partition
work including exhibition and show
case facilitiegs and information centre
for exporters and importers, amount-
ed to Rs. 93,419,

The landlord did not agree for
brick partition free of cost for certain
rooms. The landlord at Authority's In-
stance oiffered to construct free of cost
brick partition for one single room
only. Since the same was not in con-
formity with the adjoining conference
room, information centre etc., the
idea was dropped. No decorative par-
tition has been made. The panelling
work was allotted by a Committee
consisting of five officers on the basixz of
tenders from four parties.

Augmenting of Jumbg Jet Service

2320. SHRI D. AMAT: Wid the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether a proposal is under
consideration with the Government
to augment the Jumbo Jet Service;
and

(b) it so, what are the main features
of the proposal and by what time the
proposal is likely to be implemented
and what would be the number of
Jumbo Jets purchased for the pur-
pose?

THE MINISTER OF TOURISM AND
CIVIL. AVIATION (SHRI PURUSHOT-
TAM KAUSHIK): (a) and (b). Air
India has no immediate plans to add
to its current fleet of Pa747 Jumbo
Jet Aireraft. It is currently in the
process of finalising its long-term plan
covering the 6th  and Tth Pive Year
Plan periods. However, Air-Indin has
already placed orders for two Jumbo
aircraft. The first of the two aircrafi
is due for delivery in December 1877,
and the gecond is epected to be deliver-
ed to Air-India in May, 1978.
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Export of Garo Hills' Cotiton to Japan

2322, SHRI P. A, SANGAMA: Will
the Minister of COMMERUE AND
CIV1l. SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whether the cotton grown in the
Garo Hills Disiriet of Meghaiaya is
one of the best qualities in the world;

(b) whether Japan is the sole im-
porter ol Garo Hillg cotion;

(¢) names of firm(s) whih hul boe
granted export licence with respect to
exporiing Garo Hills cotton; and

(4) o what rale the sad cotton is
beisig solg to Japan and at what rate
they are being purchased from the
growers?

THE MINISTER OF STATE IN
TIE MINISTRY OF COMMERCE AND
CIVIL SUI'PLIES AND COOFERA-
TION (SIIRL ARIF BEG): (u) The
cotton grown in the Garo Hills Dis-
trict ol Meghalaya 18 known as Assam
Comillas It is a coarse type of cotton
and iz not used for spinning purposes.
As such it cannot be said to be one of
the best qualities of cotton in the world
so far as spinnable cotton is concern-
ed. This cotton is used for filling up
mattresses ete,

(b) Yes, Sir.





